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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 745/2023
(I.LA. NO.503/2024, 1.A. NO.431/2024)

MAMTA SHARMA ...APPLICANT
Versus
GRAM PANCHAYAT ARRANA & ORS. ..o RESPONDENT

COMPLIANCE REPORT ON BEHALF OF ADDITIONAL CHIEF
SECRETARY, PANCHAYATI RAJ DEPARTMENT, UTTAR PRADESH IN
COMPLIANCE TO THE ORDER DATED 15.01.2025 ALONGWITH
SUPPORTING AFFIDAVIT.

MOST RESPECTFULLY SHOWETH:

1. That the Hon’ble National Green Tribunal, New Delhi, vide its Order dated
15.01.2025 passed in O.A. No. 745/2023, titled Mamta Sharma vs. Gram
Panchayat Arrana & Others, was pleased, inter alia, to direct the Additional
Chief Secretary, Panchayati Raj Department, Uttar Pradesh (Respondent
No.7), to provide a comprehensive factual and action-taken report at least
three days before the next date of hearing. The Hon’ble Tribunal, while
emphasizing the need for detailed information pertaining to the number of
persons residing in the village, the number of houses, the quantum of solid
waste and sewage generated, and the measures adopted for proper waste

management, observed as follows:
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“..8. In view of the averments in the application and
observations in the report of the Joint Committee, we consider it
necessary to have response 3 of State of Uttar Pradesh through
Additional Chief Secretary, Panchayati Raj Department, Uttar
Pradesh who is impleaded as respondent no. 7.

10. In the facts and circumstances of the case respondent no. 7 is
directed to provide in his response detailed information with
respect to the following aspects:-
(i) Total number of persons residing in the village;
(i)  Total number of houses in the Vvillage;
(iif) Quantum of solid waste and sewage generated per day in the
village;

(iv) Existing factual position regarding arrangements made for
collection, processing and disposal of solid waste and
management, treatment and disposal of sewage with respect to
all such houses in the village;
(v) Remedial measures already taken/proposed to be taken
regarding collection, processing and disposal of solid waste and
management, treatment and disposal of sewage in the village;
(vi) Procedure followed for change of land use for construction
of pond in Gata No. 38 for discharge of sewage; and

(vii) Works sanctioned and expenses incurred on construction of
pond in Gata No. 38.”

2. In compliance with the Order dated 15.01.2025 passed by this Hon’ble
Tribunal in Original Application (O.A.) No. 745/2023, titled Mamta Sharma
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vs. Gram Panchayat Arrana & Others vide Letter No. 6/246/2025-5/50/2022
dated 05.03.2025, issued by the Mission Office (Swachh Bharat Mission),
Instructions were conveyed to visit the concerned Gram Panchayat in District
Aligarh and furnish a factual report in respect of the above-captioned matter.
In pursuance thereof, on 10.03.2025, an on-site inspection was carried out at
Gram Panchayat Arrana, District Aligarh. Present at the spot were the District
Panchayat Raj Officer (Aligarh), the Assistant Development Officer
(Panchayat), Khair (District Aligarh), the District Program Coordinator,
Swachh Bharat Mission (Rural), Aligarh, and the Pradhan of Gram Panchayat

Arrana.

. The Original Application (O.A.) No. 745/2023, Mamta Sharma vs. Gram
Panchayat Arrana & Others, was listed on 02.01.2024 before this Hon’ble
Tribunal. In the said matter, the Gram Pradhan of Gram Panchayat Arrana,
the Block Development Officer (Khair), the District Panchayat Raj Officer
(Aligarh), the Chief Development Officer (Aligarh), the Sub-Divisional
Magistrate (Khair, Aligarh), and the District Magistrate (Aligarh) were
arrayed as Respondents. Subsequently, in continuation of the directions issued
by this Hon’ble Tribunal, a Committee comprising the Regional Officer of the
U.P. Pollution Control Board, the Executive Engineer (Rural Engineering
Department), the District Panchayat Raj Officer (Aligarh), and the District
Development Officer (Aligarh) was constituted. This Committee conducted a
detailed site inspection, recorded its findings, and recommended remedial
measures on five (5) points. A compliance report dated 10.10.2024 was
thereafter forwarded by the Chief Development Officer, Aligarh. Copies of
the inspection report dated 24.08.2024 and the compliance report dated
10.10.2024 stand placed on record.
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4. That Gram Panchayat Arrana is geographically located along State Highway
NH 334D (Aligarh—Palwal), approximately 15 kilometers from Aligarh city.
As per the Census of 2011, its population was recorded at 1,592, which has
since risen to about 2,067. Within this Gram Panchayat, there is a smaller
hamlet of 18 families (approximately 90 persons), specifically referred to in

the Original Application.

5. That in keeping with the guidelines of the Government of India and the State
Government under the Swachh Bharat Mission (Rural) Phase-2 scheme for
the year 2023-2024, Gram Panchayat Arrana prepared and adopted an Action
Plan for Solid and Liquid Waste Management. This Action Plan was
formulated after conducting a survey (Chuhav Sharve) of the village and
envisaged a total outlay of INR 8.78 lakh. The financing for the Action Plan

was derived from three main sources:

Funding Source A(TI\?E?t
Swachh Bharat Mission (Rural), Govt. of India 4.91 lakh
State Finance / Central Finance Commission 2.08 lakh
MNREGA 1.21 lakh
Total 8.78 lakh

6. That under the above Action Plan, significant works were proposed for Solid
Waste Management, namely (i) procurement of a waste collection vehicle
(e-rickshaw) for daily door-to-door collection of solid waste, (ii) construction
of a Segregation Shed/Resource Recovery Centre (RRC) for waste sorting,

(ii) construction of community compost pits for organic waste disposal, and
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(iv) provision of community dustbins. Similarly, for Liquid Waste
Management, the Plan included (i) construction of community soak pits for
grey water disposal, (ii) creation of modified soak pits (leach pits) for black
water, and (iii) installation of filter chambers at the endpoints of drains for

end-point treatment.

. That in the course of implementing the Action Plan for the year 2023-2024,
the Gram Panchayat has completed the construction of the Segregation
Shed/Resource Recovery Centre (RRC), procured an e-rickshaw/garbage
vehicle, built community compost pits, and installed dustbins for solid waste
disposal. A total amount of INR 3.97 lakh has been spent from Swachh Bharat

Mission (Rural) for these works.

. That similarly, for liquid waste management, works such as constructing
drains, building soak pits for grey water management, and installing filter
chambers at the drain endpoints have been undertaken. A total amount of INR
3.70 lakh has been expended on these liquid waste management initiatives,
wherein INR 61,760 was sourced from Swachh Bharat Mission (Rural) and
INR 3,08,993 from the Finance Commission. Consequently, out of the total
sanctioned amount of INR 8.78 lakh under the Action Plan, INR 7.67 lakh has

thus far been utilized for the aforementioned works.

. That pursuant to the Order dated 15.01.2025 of this Hon’ble Tribunal,
Respondent No.7, through the undersigned, presents a point-wise Report as

under:

a) Total Number of Persons Residing in the Village:

In 2011, the population of Gram Panchayat Arrana was 1,592. At present,
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it is approximately 2,067. The specific hamlet at issue in the Original

Application comprises 18 households totaling around 90 persons.

Total Number of Houses in the Village:
According to the 2011 Census, there were 271 houses within the Gram
Panchayat. The current count stands at 413 houses. Of these, 18 houses are
situated in the hamlet mentioned in the Original Application. A copy of the
certified records indicating (i) the total number of persons residing in the
village (both as per the 2011 Census and the latest estimates) and (ii) the
total number of houses in the village (reflecting both the 2011 figure and
the current count), is filed herewith and marked as ANNEXURE 1 & 2.

Quantum of Solid Waste and Sewage Generated per Day:
The The Gram Panchayat generates approximately 176 kilograms of
solid waste per day (2,067 persons x 85 g/person/day) and produces
about 620 liters of sewage daily (2,067 persons x 0.3 L/person/day).
Additionally, the hamlet in question contributes around 27 liters of

sewage each day (90 persons x 0.3 L/person/day).

Under Swachh Bharat Mission (Rural) Phase-2, Uttar Pradesh aims to
maintain its ODF status—achieved ahead of schedule—by constructing
new individual toilets for families without access, retrofitting existing but
non-functional units, and ensuring community toilets are both completed
and assigned to women’s Self-Help Groups for upkeep. To manage waste
efficiently, villages are encouraged to adopt composting (via unlined or
masonry pits) for organic matter, establish plastic waste collection points

at the Gram Panchayat level, and operate block-level plastic waste
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management centers. Liquid waste management involves constructing
soak pits for households or communities, as well as directing excess
greywater to waste stabilization ponds. Daily sweeping of roads and
markets, provision of dustbins, and public awareness campaigns further
reinforce the mission’s goal of visibly clean and healthy rural. A copy of
the official calculation sheets and related documentation, demonstrating
the quantum of solid waste and sewage generated per day (including
per capita projections and methodological notes), is filed herewith and
marked as ANNEXURE 3.

Existing Factual Position Regarding Arrangements Made for

Collection, Processing, and Disposal of Solid Waste & Management,

Treatment, and Disposal of Sewage:
Solid Waste: An e-rickshaw (garbage vehicle) collects waste from all
houses, shops, and commercial establishments daily. The collected
waste is transferred to the Resource Recovery Centre (RRC), where it
Is segregated into organic (approximately 108 kg/day) and inorganic
(approximately 68 kg/day) fractions. Organic waste is composted,
while inorganic waste (such as metal, plastic, glass, and polythene) is

marketed to scrap dealers/recyclers.

Sewage (Liquid Waste): Approximately 620 liters of sewage are
generated each day in the entire Gram Panchayat. The 18 houses within
the hamlet utilize 4.8-meter leach pits for black water disposal,

contributing about 27 liters/day. Additionally, grey water from
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households is directed through constructed drains and filtered via a

filter chamber before being discharged.

(e) Remedial Measures Already Taken and Proposed to be Taken:

o Measures Implemented: Construction of the Segregation Shed
(RRC), procurement of the door-to-door waste collection e-rickshaw,
community compost pits, soak pits, and filter chambers have been
completed as per the Action Plan. The daily collection and segregation

process is monitored by local officials.

o Proposed Measures:

1. Construction of additional leach pits for newly built or uncovered
houses.

2. Extension or construction of drains near the main highway for a
more comprehensive sewage disposal network.

3. Maintenance and periodic testing of the filter chambers to ensure
effective grey water treatment prior to discharge into the pond in
Gata No. 38.

A copy of the detailed reports, correspondence, and photographic evidence
illustrating (i) the existing arrangements made for collection, processing,
and disposal of solid waste and sewage (via e-rickshaw door-to-door
collection, segregation at Resource Recovery Centre, composting, etc.) and
(i1) the remedial measures already taken/proposed (such as additional
leach pits, extended drainage, filter chamber upgrades), is filed herewith and
marked as ANNEXURE 4 & 5.

10
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(f) Procedure followed for change of land use for construction of pond

in gata no. 38 for discharge of sewage:

That in specific reference to Gata No. 38, the Gram Panchayat land in
question had historically been excavated by villagers for “yellow soil,”
thereby forming a large pit. Over time, due to the natural slope and the
convenience of discarding waste, the pit began to accumulate both
wastewater and solid refuse, resulting in unsanitary conditions. Ina Gram
Panchayat Land Management Committee meeting dated 28.04.2022, it
was resolved—on the basis of the Lekhpal and the Revenue Inspector’s
report—to formalize a pond over 0.115 hectare out of a total 0.230
hectare of Gata No. 38. The Tehsildar, Khair, and the Sub-Divisional
Magistrate, Khair, concurred, and the Block Development Officer, Khair
/ Program Officer MNREGA, subsequently sanctioned its execution
under MNREGA (Rural Development Department). As a result, the pit
was duly converted into a pond to curb waterlogging and improve
environmental sanitation. A copy of the resolutions, revenue reports, and
approvals concerning the procedure followed for change of land use
for construction of the pond in Gata No. 38, including extracts from
the Gram Panchayat Land Management Committee meeting, is filed
herewith and marked as ANNEXURE 6.

(g) Works sanctioned and expenses incurred on construction of pond in

gata no. 38.

That in regard to works sanctioned and the expenses incurred for the
construction of this pond, a total of INR 1,51,778 was approved from the
MNREGA fund. Of this, INR 1,22,475 was spent on the excavation,
shaping, and laying of interlocking tiles around the pond. Furthermore,
six benches (INR 58,000) and twelve tree guards (INR 84,000) were
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provided to make the area accessible and useful to the local community.
Farmers residing in the vicinity, namely, Shri Laxman Singh (s/o Shri
Sheodan Singh), Shri Fakirachandra (s/o Shri Poosa Ram), and Shri
Churagal (s/o Shri Keshav Ram), have affirmed that the pond water is
now being harnessed for irrigation through pump sets, resulting in
tangible benefits for agriculture. A copy of the sanctioned work orders,
expenditure statements, and supporting vouchers regarding the works
sanctioned and expenses incurred on the construction of the pond in
Gata No. 38 (including interlocking tiles, benches, and tree guards), is
filed herewith and marked as ANNEXURE 7.

10. That additionally, during the official inspection on 10.03.2025, local officials
and employees brought to notice that the Project Director, National Highways
Authority of India (NHALI), has communicated the commencement of certain
works on the National Highway passing through Gram Panchayat Arrana—
from 21.03.2025 onward—encompassing the construction of an overbridge, a
slip road, and a drain. This development is expected to further improve the

drainage facilities in and around the Gram Panchayat.

11.That it is pertinent to mention that the Jal Nigam and the Regional Office of
the U.P. Pollution Control Board (Ghaziabad) have conducted tests on the
water reaching the pond in Gata No. 38 and found it to be within the prescribed
standards for irrigation. Consequently, the pond now serves as a productive
resource for local farming and helps mitigate health hazards that earlier arose

from stagnation of wastewater and solid refuse.

12.That in light of the foregoing, the Additional Chief Secretary (Respondent
No.7) respectfully submits that all practical steps, in accordance with the

directions of this Hon’ble Tribunal, have been and are being taken to ensure
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sustainable management of solid and liquid waste in Gram Panchayat Arrana.
The measures undertaken—such as door-to-door waste collection, resource

recovery, composting, pond construction, soak pits, filter chambers, and

planned expansions—reflect a concerted effort to remedy the concerns raised
in O.A. No. 745/2023. Ongoing coordination with the District Administration,
Swachh Bharat Mission functionaries, and local stakeholders is maintained to

ensure continued compliance and effectiveness.

THROUGH

o™

PRIYANKA SWAMI

ADVOCATE

COUNSEL FOR STATE, UTTAR PRADESH
F-13, JANGPURA, NEW DELHI 110014
E-mail:advpriyankaswami@gmail.com

Date:15.03.2025
Place: New Delhi
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o IN THE HON’BLE NATIONAL GREEN TRIBUNAL
%, \ PRINCIPAL BENCH, NEW DELHI

) ORIGINAL APPLICATION NO. 745/2023
(I.A.NO.503/2024, 1.A. NO.431/2024)

MAMTA SHARMA L ...APPLICANT
| Versus
GRAM PANCHAYAT ARRANA & ORS. ..RESPONDENT
AFFIDAVIT

I, Manish Kumar, aged about 49 years S/o Sh. R.P.Ram is presently posted as

Deputy Director (Panchayat)Meerut Division, Uttar Pradesh do hereby

solemnly affirm and state on oath as under:
1. That I am posted as stated above and well conversant with the facts of the
present case and as such competent to swear this affidavit on behalf of

/:@ Additional Chief Secretary, Panchayati Raj Department, Uttar Pradesh before
*\\his Tribunal.

\“ LR
Nmemé

(w AT R
AN L= 3ol

3. That the contents of the accompanying Report are true and correct, and the
knowledge has been derived from official records and nothing material has

been concealed therefrom.
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AN

pErNENT

VERIFICATION

Verified on solemn affirmation at MEERUT on this 15 day of

2025, that the contents of the foregoing affidavit are true and correct to the best of

my knowledge and no part of it is false and nothing material has been concealed

therefrom.

| ! fcesatiod Bar MX\..’\G\“‘\‘)IN \d—‘%m pd e
o T el paliE
. “u%aw . ,:ﬁ«’:‘ eaneesom:
\5
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M4 ANNEXURE-1&2

o103 Khair (Total) 31,940.62 30,719 1,688,403  1,00,297 88,106 30,020 16,073 13,947

0108 Khair (Rural) 31,940.62 30,719 1.88,403 1,00,297 88,106 30,020 16,073 13,947
o109 Khair (Urban) 0.00 - - - - - - -
RURAL
121786 Gaudoh 207.90 132 706 360 346 114 64 50
121787 Marha Habiboor 509.42 564 3212 1,718 1,484 456 245 211
121788 Chiti 339.11 304 1,659 891 768 222 12 10
121789 Mahgaura 1.170.34 936 5.720 3.046 2,674 945 492 453
121700 Mirpur Dahora 57118 661 3,880 2058 1.832 534 288 246
121781 Raipur 162.85 as 501 287 214 72 45 27
121792  Diwahamidpur 584 .99 418 2.534 1.331 1,203 426 236 120
121798 Rajpur 1.548.91 1.130 6.881 3.648 3.233 1.316 677 638
121799  Nagaliya Sopha 48815 483 24933 1,549 1,384 aas 253 232
121800 Narayanpur 199.36 216 1.224 655 569 168 B9 79
121801 Mohasan Pur 181.05 142 879 471 408 136 74 62
121802 Khera 197,80 343 2,075 1.080 S8s5 ass 185 160
121803 Palaviran 183.03 163 B7a 474 400 140 73 &1
121804 Sujanpur 04405 809 4,933 2690 2,234 696 355 2
121805 Resarn 280.18 404 2264 1,188 1.078 305 17z €33
121606 Rooppur 182.95 a1 559 284 275 70 a2 38
121807 Bankner BO3.28 949 5637 3.046 2,50 1.016 573 443
121808 Mou 457.75 504 3.313 1.754 1,559 611 316 205
121808 Kirstpur 34552 243 1,715 |30 785 263 148 115
121810 Lakshman Garhil 49393 e 2,212 1,181 1,031 aia 166 150
121811 Udai Gami 158,60 298 1.862 are &83 266 145 21
121812 Ainchara 205,49 372 2,362 1.260 1,102 341 179 162
121813 Utvara 643.25 578 a7 2.028 1,683 565 a3t 234
121814 Bhamraula 209.62 269 1.752 a47 805 225 132 3
121815  Neem Khem 171.07 145 876 477 3g9 149 80 52
121816 Sahrot 268.49 267 1,635 B854 781 2m 118 M3
121817 Jarara 843.51 o967 6,074 3333 2,71 14 515 30
121818 Rasutpur 347.00 368 2185 1.156 1.029 350 194 156
121818 Lohagarh 325.35 360 2,187 1,168 1,018 aar 187 150
121820 Bajhema 91.38 180 1.086 553 533 182 B7 95
121821 Naya Bans 98.32 84 503 255 248 62 30 a2z
Taraura Url Pipa Ka
121822 Gaon 34435 215 1.407 738 6688 208 "7 L))
121823 Nazhraula 250.00 141 875 461 414 152 78 73
121824 Ismailpur 20.00 156 1.078 526 178 a0 a8
121825 Bhanaull 50353 291 1,921 1,052 889 248 142 106
121826 Khediya Jhallo 50.61 73 482 263 219 B8 55 33
121827  Bihanpur 103.24 193 1.096 565 531 168 B84 a5
121828 Kakola 150,62 166 934 500 434 154 B0 74
121829  Halvatpur 108.49 140 939 502 437 169 92 kgd
121830 Arrana 239.37 27 1,592 856 736 204 115 89
121831 Mangola 12332 207 1.167 612 555 162 82 70
121832 Kurwarpur 13585 125 757 376 s 122 52 70
121833 Godod 207.90 206 1.241 624 617 178 83 92
121834 Janhera 12420 117 551 294 257 69 43 26
121835 Balipur 186,79 197 989 520 479 132 73 59
121836 Chaudhana 355.83 328 1,834 286 &838 351 100 161
121B37 Andala B16.73 653 3,993 237 1,876 552 307 245
121838 Tohra 211.94 158 1.017 544 473 168 S5 72
121839  Bilkhora 23321 265 1.635 858 777 3086 164 142
121840 Nayal 213.87 284 1.633 866 767 234 123 "1
124

e Ho—1 & H=¥ H AAd HXAl 7 fh UM UEad SRMET @ a¥ 2011 B STAIOET B
ITAR SRRAT—1592 & Td SMUYS & SAE & U1f T (2.2) & AR UMW UA—Id Bl
IAH ST W28 ARA 72F (T10)Boi—2 HRIAGHT & AR — 20678 | (201131 STAAEI
X(1+2.2/100)A12=2067).

geq Wo—2 @ d=d H AT w6 U™ UErgd SRMET @ 99 2011 @ SO b
ITAR FT URAR TF—271 8 U4 UM YA @I qadd ol URAR H&T W[ HRA
fAeMA@E0) ®9—2 @ BRAGT P FTAR—413 2 Td YHRUT ¥ FMd Hd IMFAR
Hgeell /ISR & ORI &1 Aa1—18 B |
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415 ANNEXURE-3

AT ble’ 33—3—2021—116 /2020

UY,
A AR i,
3R H@ i,
JeiY HQ e YT |
ar ¥,
IGHERECSED
Weo ¥Rd fAeE (anfor)
YoHo TE-TS |
G RIS RT3 qAEGTE: el (2954, 202¢
fyg— wWw wRa fBem @rfon) $o-—2 (2020 @ 2024) & fharaga gg
AMESTRA |
He15Y,

SR UQY B g @ (@¥-2011 @ TN B AFER) F 19.98
&g oY, forml arior srardl 1553 RIS oft, SN (77.72) uftrera | ot R
qRaRT & FEdT 257 TS ot | yew ud vy & qd & aNSus. &1 oy ura
@] H Ahd e B W WRA AE (TP Bui-1 (2014 W 2019) BT e
gl # @ @ {fdd (Open Defecation Free) (G SIUW.) o1 | 36 oied & "itg &
g waer # oI 228 FRIS Afdwa wrarerdt @ FEior far Tar ik w9
Y R awafiEl § @aer uRadw @ ferg erf far

2. 3@e R4 AgE (i) ou—2 & @eg Feafafaa € —

) ASus. @ Rerfy a7 =g |

(i) oI IURME Ya=M (SWM)

(i) TR UM FEREH (LwM)

(iv)  UTHIUT & ATER UR QT H WIHGRIRT (Visible Cleanliness) &9 d1f8T |
3. AMSILuw. o Rafd &1 gare @ :

o) 39 g # ¢ uRaR, e oy afdara sierea <@ 2, 99 afdand
s Affa e smr @) oe fasfe o § o 950 o wfadra
vitereral @1 fFafor gf¥ad far s 2

(i) gd 3 ffa afdera saraa, S SR § 9 JQ S 3B 9oie SR
I HID FRO e 8 Ty E, S9e WISET &1 e ewrar o
21 ¥8 PR T ST & sl SUGR WHAICYH AT (TISS BUS) I NI |
HRIAT ST |
(i)  AHERAS wrETEg @1 i TE E—=w

s UM qar # e qrjeiie draren fff fy s e e fofg g
af forgr T o | g9 wErerdt & @i fEar S @ el 3 @ @ e

ot

17
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...Q_—-

WU Rl g B Aegd A gafid afder o gwdid fhar o 2 g9 vy
W gd # Frfa IRE & SgaR wree wiarra FEtr ad ®F g@e g
H 3Tl 02 HIE & X o fha1 SIQ 921 @-XWE & v WY werEl WE
@l AfRer @1 98+ sifwm P §Y TW—xwWa B fy B9 @ $H 03 HE $
YERITRT T R R P ARG @ W | Aeerfis sirarer @ ffor
B B Ww IRA BRE 7 aR @ oI @ R S| 39 @-<@E
BT Y A RN & Iid I AG (TTSS HUs) H Sucrer eIy 9 fbar
SITQIT |

4, I gArdl # SSIUG. + @ wey o wiftd &g weE ge Aefoud €|
i g™ vErE gurie 9w IR e Iy $e—2 # 9N U4 ava TRt
HeeE & Ahe fFragT & AW ) MG, + D @ed B U IR ga B,
e srwfa arior &5 & weiis ud afterd wrk w9 sl yeuE
BT ST 81 71T ® 31 FER BT HeUE dRA @ fore wwane Rie a1 Rtor fear
ST R 39 @R # Aifg @ w9 wewfar ghfRed @ smeft) e § ade
AT U G & FHa Feare @ g Peer @) su99 fon gaa—w w=
HreeTel & wRAT W yi¥err SrdET SR W |

5. A% 3T UM yeu & e :

() A DT SN B qren @fad & IO Sifd Ui & yawE @ forg
R 8

() SR @ werg Wifde 7 IR a1 SuP SU—wrE @ I F gygHRUr
or arafdre e B o 2|

(i) B I NURE JdEH Th A8 ¥ deolld BT HIIDH 2 |

(v) %1 o ) ouf¥re S &ar 2 See R dudle Suar suaia
far o, sl wav &1 & Sar & A%e BT 2

(v) U Ahd JURTS YEud HrUHT o Grfed RN @ Aarmd 9 €
& HpaT B

6. 781 U St & b dvefher 71 sfr geve A= vee v PRl
@ W A e Pl wfafRia 8 9o 9 o qusHia e 2|

7. A ¥l e @ fdet & ow ® &g TR gl gatawr sepme e,
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7 A24.°13:01

'SOR Period 05/08/2024 - 12/08/2024
Croated By:Arvind kumar

ESTIMATE NO : 2024/515728 Z

AS No:3113003068/2024-2025/515728/AS
TS No:3118003068/2024-2025/515728TS

118 68/ Wi 486255824 10 ; GATA N P PAR INTER KIN

BLOCK : K YAT : AR

Heading / Description : 1 - interlocking ]
1 | 7T7.TM.AB.17.AM -- Clearing jungle including uprooting rank vegetation, grass, brush wood, bushes, shrubs, saplings and trees |

! of girth up to 30 cm measured at a height of 1 m above ground level and removal of stumps of such trees cut earlier, removal of |

| rubbish up to a distance of 10 m outside the periphery of the area cleared and Stacking of serviceable material to be used or |

| auctioned. (Work executed by Abled Male) ) 1

SINo | D;ic;ibllop‘ . [ N | [ B ] D 1 CF_ _-_ I..,, Quanu}y_-__ Lj Remark |
1| Jangal clearence i [i15000] 4000 | [ 10 T aeooo0 | -
LIST ' PE - e
T Tace = . , Total | Total |
Code Dgscnfhon ) | Unit | Quantity | Rate(Rs) | Amount(Rs) " _thagtigy,? Amount(Rs)
0114 |Beldar IDay | 0.0s65] 237.00 1338| 259735 615572
o o Total Quantity 460.0000 sgm
e Total Deducted Quantity ____ 0.0000sgm
. NetTotal Quantity | 460.00 sqm
o o Say 460.0000 sgm @ Rs 13.382/ sqm - 6155.72
Unskiled | 6155 7 Unskilled Person-days | 25.974
wage, e
2 77.30.2A — Brick work with common burnt clay F.P.S (non modular) bricks of class designation 150 in foundation and plinth in:
Cement mortar 1:6 (1 cement : 6 coarse sand). (Analysis based on Item No. 6.1.2 replacing bricks of CD 7.5 by bricks of class
1 150, the material coefficients are taken from (Grameen Takneekee Karya Nirdeshika, Gramya Vikas, Uttar Pradesh Lucknow,
' Parishisht- 4(KA))) ‘ I
SINo | Descripion - TR I-S § & F- 8 | @ | Wy | §«eS
1 ew 2 [ 45000 | 0230 | 0.300 10 | 62100 'T -
2 BW 1 | 15000 | 0230 | 0.300 10- | 1030 | -
3 BW " | 1 [718000 | 0230 | 0.300 10 | 12420 | -
4 esw o 2 41000 | 0230 | 0300 | 10 56580 | -
5 ew 1 [ 1000 0230 | 0300 | 10 . 07590 -
6 ew ] 1 [14000] 0230 | 0300 | 1.0 | 08680 .
R LIsT B 7
i T : ' . N Total | Total
Code ' Description Unit Quantity | Rate(Rs) Ampunt(Rs) | " Quantity * Am_qunt(Rs) |
| SIS St “1'600' ==———==v% "'l — : 1
MR2201 | Bricks class-150 . nos 460.0000 6.20 ?fxiz.oo ! 77300.2000 1 4526 1. j24 l
0367  Portand Cement tonne | 0.0675] 5900.00 — 39825 10712 632023
0982 | Cga‘rsﬁe_saqd’(zkone _|||_)_1____________'____7‘ __|eum | 0.2750 ; 2700.00 | - 742.50 L 4.3642 i 11_783-47 |
0123 'Mason (brick layer) Istclass _ [Day | 03000] 575.90) 20000 ensa| 3Icea0
PSS ' Mason (brick layer )2ndclass ___ (Day | 03600 50000} 180.00 . 57132 2856.60
0115 [ Coolie ) ' ~ pay | 13700 237.00] 32469 217419 515283
ol i T {Day | 0.2000| 400.00|  80.00 3.1740 1269.60
S T T LS | 27300 212 5.79 43.3302 91.86
9999 | Sundries e st S cit il SRUE i 3 S ! z e
' ’ ' S —— Total Quantity | ~ B ~ 15.8700 cum
- ~Total Deducted Quantity | 0.0000 cum
- NetTowlQuantty| - 15.87 cum |
- ~ Say 15.8700 cum @ Rs 4933.934 / cum - 7830153

-

Unskilled Person-days ; 21.742
- idin énd laying in position cen:uent concrete 1:6:12 (1 cement: 6 fine sand: 12 Brick aggregate 40 mm nominal
3 :;:)S;‘Ic\l udilr::;o;':el cgst of centering and shuttering up to plinth level. (Analysis based on Item No. 4.1.10 of DAR and the material

coefficients are taken from (Grameen Takneekee Karya Nirdeshika, Gramya Vikas, Uttar Pradesh Lucknow, Parishisht- 4(KHA)))

Unskilled 5152.83
wage

SIN Bescription T Tw v e 1 B T ek 1 Quaiy Rupark
o i 1] - -
"1 PCCinwal 71 j000; 020 [ 000 [ 10 | 620 :
LI TN T2 oo 160 | o0 | 10 | tado | -
about:blank




0xe?
0033
0105
0114
0101

0002

0909

Unskilled
wage

4

Code

8785
6501
0123
0124
0114
onbdg

Unskilled
wage
5
SINo

Code

39

0155
0115
0101
9999

Unskilled
wage

about blank

| ESTIMATE NO : 2024/515728 i
g R ) 000 | 1600 | 0.100 [0 | t7e0 -
e 1 AB8 e on0 | 1o ameo [ -
CousT e S
Description Unit Quantity | Rate(Rs) I Amount(Rs) ' Quat\‘:itt‘y' 1) Amoun&?g
Brick Aggregate (single size):40 mm nominal size | cum 71,0000 | 150000  1500.00 " 2360900  35535.00
Portland Cement tonne | 0,1130 | 5900.00 66670 26770 1573412
Fine sand (zone IV) " |eum | 05000 1900.00 95000  11.8450 2250550
Mason (average) T |Day | 0.000| 50000 5000 23600, 118450,
Beldar T " " |Day | 16300| 237.00| 38631 386147, 915168
- B — R Aokl SNt Rl e . S = e srmes
Bhisti Day | 07000  400.00|  280.00 165830 6633.20
:nl:.c‘ S::::g:rs of Concrete Mixer 0.25to 040 cum | ‘ 0.0700 | 800.00 56.003 1.65831 1326.64
Sundries o Ls | 136200 212| 2886 3202830 6790
R ... ....... 4 — L 23.6900 cum
~ TotalDeductedQuantity; 0.0000 cum
B Net Total Quantity REPNER T - 23.69cum
T "Say 23.6900 cum @ Rs 3956.849 /um | 93737.75
0151.68 i Unskilled Person-days | 38.615

77.46.1 - Providing and laying 80mm thick faclory made cement concrete interlocking paver block of M -30 grade made by block

making machine with strong vibratory compaction, of approved size, design & shape, laid in required colour and pattern over and

including 50mm thick compacted bed of local sand, filling the joints with local sand etc. all complete as per the direction of

Engineer-in-charge (This analysis is based on ltem No. 16.68 of DAR replacing 60 mrTn thick tiles by 80 mm thick tiles) !
e —— y—— ——————— o—'-u— e ——————— e

Description - ] No I‘*L | s [ ©® I _CF_ T ouamty | Remark
Laieg o iadoding iR 2 [amow | W | | 10 T iMG0 [ - .
interlocking tiels 1 _JLQQO»'W!:S_OO__ 1' L i_» 1.0 | 17.6000 | ®
interlocking tiels . | 1 | 14.000 l 1600 | | 1.0 ! 22.4000 -
‘ LIST ‘ o !
Description ! Unit ' Quantity I Rate(Rs) i Amount(Rs) ‘ Q uam::‘yl | Amou “;r(‘;::; {
Interlocking C.C. paver block (80 mm thick, M-30) | sqm ‘ 1.0000 | 755.00 | 755.00 | 184.0000  138920.00
Sand zone V (Jamuna) , eum | 0.0650 | 1000.00 | 65.00 | 119600  11960.00
- Mason (brick layer) Istclass | Day | _0.D§_QO_' 575.00 '+ o 28.75; ~9.2000 5290.00
Mason (brick layer )2nd class ‘Day | 00500| 50000 2500, 9.2000  4600.00
Beldar | Day ! 0.1000 ‘ 237.00 | 23.70 18.4000 | 4360.80
Coolie ' Day 0.0500 237,00 | 11.85 9.2000 218040
Total Quantity 184.0000 sgm
- Total Deducted Quantity | 0.0000 sqm
N Net Total Quantity ' . 184.00 sam
Say 184.0000 sqm @ Rs 918.393 / sqm ; 168984.31
| 6541.20 |L Unskilled Person-days ' 27.6 ) .
13.4.1 - 12 mm cement plaster of mix:</br>1:4 (1 cement : 4 coarse saﬁd) »
Description No L B | ) I oF Quantity Remark
Plaster 1230000 0.280 T 10 64.4000 "
LIST - '
Description Unit Quantity ' Rate(Rs) | A ~ Total Total
" — ! b '( s) | satanied Quantity Amount(Rs)
Cement mortar 1.4 (1 cement : 4 qoarsersand). cum | 70,0144 5422.46 | 78.08 0.0274 5028 55
Mason (everage) (Day | 00670 50000 3350 43148 215740
Gosle 1Oay | 00780, 237.00 1777 48300 114471
| DA ‘Day | 00920  400.00 36.80 59248 2360.92
Sundries Ls | 12810 242 267 81.1981 | 172.14
Total Quanity | g '
e ST ST 4.4000 s
Total Deducted Quantity | 0.0000 sz::
o Net Total Quantity 64 40 sqm
ay 64.4000 sqm @ Rs 168.83 n - ; :
am @ 8.832/sqm 10872 78
1309.57 Unskilled Person-days ' 5.526 .




ESTIMATE NO : 2024/515728

439

77 44,6 -- Taking supply of Local sand.

| Deseription e T R I R ~Guanty | Remark "
— s IR . g ~1 i
| laying sand | 2 [45000] 1600 | 0300 Ly 10 | 432000 | -
laying sand |1 |'Mooo| g0 | 0300 | 10 | 52800 -
| laying sand |1 | 14000 | 1600 | 0300 | 1.0 5-72.°° b
| LIST 4+ Nk LA —ay )
\ S Eat I f T Tolal
Code :Descrlpt on Unit Quantlty Rate(Rs) | Amount(Rs) | Quanmy | Amount(Rs) .
G501 | Sandzone V (amuna) ~ e | oo tooowo|  tococe  ss2000 520000
T JEON , ‘ cum |
Total Quantity — 5(5) 2‘0)80 cum
N Total Deducted Quantity b “56.20 cum
s ~ NetTotalQuantity | T 55200.00 f
‘ _ - _ Say65.2000cum @Rs 10000/cum | < d ;
7 }77-55-7 - Employlng Mate for supervlslon of labour engaged on work, - e '
SINo | Description [ Wo I L I = l 5 [ g ",l“—“aﬂ'!w, ) l ~_ Remark ‘
1 Mate T T J 1150000 | -
o T.IST i - ” o |~?
| ot y = ' — Tota ota
ﬁ Code Description Unit Quantity | Rate(Rs) | Amount(Rs) | Quantlty Amount(Rs)
— s B —
0128 Mate ) | Day 10000 400.00| 40000, 15 09‘1‘{‘ _6000.00
R Total Quantity w;j: o 18 0000 Day ‘
e Total Deducted Quantity 0 0000 Dey |
o 7 Net Total Quantity ) 15 00 Day
e e o Say1soooooay@Rs4ooomay U 6000.00
2 Lump sum Type : Material | Blapiay Bourd 1 OB - ] | 5000.00
3 “-“mP sum Type : Mate;ial B Miscellaneous /Contingencies charges | 500.00
4 Lump sum Type : Material GST - 3888040
- TotalRs: | 463632.50 -
- T Rounded 1 Total Rs : l 4,63,633.00
~ (Rupees Four Lakh Sixty Three '[hc:lsiéha Six Hu Hundred and Thfrty Three Only) | |
e o Unskilled Manpower wages |  28311.01 | |
. o o __________Materials (Includes Extra gga[ges) 35526884
— I o ~ Carriage | 000
— - Skilled 857509!
—— . semiskiled| 27097.19
- . Lumpsunj_Admln, - 0.00"
e e e - Lumpsum Matenal 44380.40
S _— No of Person days 119.46
SECURE - Thu Sep 26 2024 13:01:02 GMT+0530 (India Standard Time) .
about:blank
kY

|
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l;v.’ 13.01 : ESTIMATE NO : 2024/515728 -

x priod 05082024 - 12082024 m

eated biy:Arvind kumar AS No:3118003068/2024-2025/515728/AS

TS No:3116003006/2024-2025/515728/TS

| SINo | HeadingDescription | Amount (Rs) |
1| interlocking B | Tates222
2 |DisplayBoard/CIB B 5000.00 . :
3 {7Miscel]grlgciils_/Cpntingénéiéé‘c\h;aTgrérsv' | % s00.00 '

S £ i 7]

| Total | 463632.50 |

(R ) 4,63,633.00 |
i{ Rupees _prr Lakh Sixty Three Thousand Six Hundred and Thirty Three Only) J -

SECURE - Thu Sep 26 2024 13:01:22 GMT+0530 (India Standard Time)

about:blank

12




M, 13.09 i

24,1301 ESTIMATE NO : 2024/516728

(b= ‘ ==

| SOR Poriod 080R20 « 12082024
Created By Anixt kumat AS No:3116003066/2024-2026/516728/A8
nﬂmlmmllm T8 No:3118003068/2024-2025/616728/TS
2118003008AVG/RIR406253824179010 L GATANO 30 ME BANE TALAY Kl PATRIYO PAR INTER LOCKING
BLOCK : KHAIR . GRAMA PANCHAYAT t ARRANA -
Heading/ Description : 1« Interlocking o ] AN i
1 | T7.TM.AB.17.AM -- Cleéﬂng_]hﬁéié including uprooting rank vegetation, grass, brush wood, bushes, shrubs, saplings and trees |
| of girth up to 30 cm measured at a helght of 1 m above ground level and removal.of stumps of such trees cut earlier, removal of
rubbish up to a distance of 10 m outside the periphery of the area cleared and stacking of serviceable material to be used or
| auctioned. (Work executed by Abled Male) o o o
’ usT i
= Pesss Total | Total
Code | Description - EI“E B E\u_antlty ”Rnle(Rs)- ,AT?UE(_R'), ~ Quantity Amount(Rs) %
0114 | Beldar 7 |bay | ooses| 23700  1338| 250735 615572
T e ___NetTotalQuantity | 460.00 sam |
5 R Say 460.0000 sqm @Rs 13.382/sgm | 615572 ,'
; Unskilled . {
wage 6155.72 - Unskilled Person-days | 25.974 ‘J w |
2 | 77.30.2A - Brick work with common burnt clay F.P.S (non modular) bricks of class designation 150 in foundation and plinth in:
| Cement mortar 1:6 (1 cement : 6 coarse sand). {Analysis based on Item No. 6.1.2 replacing bricks of CD 7.5 by bricks of class
| 150, the material coefficients are taken from (Grameen Takneekee Karya Nirdeshika, Gramya Vikas, Uttar Pradesh Lucknow,
| Parishisht- 4(KA))) o IR i
o LIST . e i
Total Total |
Code Description , Unit Quantity | Rate(Rs) | Amount(Rs) ’ Qg;q?{ly‘  Amount(Rs) f
MR2201  Bricks class-150 1000 | 4g0.0000 6.20 285200 7300.2000 | 4526124
S— S BT S ] i
s | Portiand Cement __ tonne | 0.0675| 5900.00 39825 10712 632023
0982 | Coarse sand (zone Il) cum 0.2750 | 2700.00 742_& 43642 1 783.47 |
0123 | Mason (brick layer) Ist class Day 0.3600 575.00 207.00 | _~5;7_1§2,ﬁ 328509 ;
dlond | Mason (brick layer J2nd class Day 0.3600 | 500.00 18000  57132|  2856.60
0115 | Coolie o Day 1.3700 | 237.00 32469 217419 | 5152.83 |
0101 | Bhisti . } Day | 0.2000| 400.00 | 8000 34740 1269.60‘
9999 | Sundries s | 27300 2.12 579| 433302 9186
- e Net Total Quantity - 1587 cum |
N Say 15.8700 cum @ Rs 4933.934 Jeum |~ 78301.53
) — 5 e e e . |
U”Sv';'"ed 5152.83 { Unskilled Person-days | 21.742 - |
3 | 77.45.1A - Providing anrdﬂlra;ng in position cement concrete 1:6:12 (1 cement: 6 fin_e sanc;:_ié Brick aggregate 40 mm nominal i
| size) excluding the cost of centering and shuttering up to plinth level. (Analysis based on Item No. 4.1.10 of DAR and the material |
! coefﬁt;ien(_s are taken from_(Grameen Taknee_h_ee Karya Nirg!_eﬁ@g. Gramya_ Vikas, Uttar Pradesh Lucknow, Parishisht- 4(KHA))) ‘
B ' S LIST » - B
5 - . IR I I R PN Total | Total !
Code i Dgscfrfptlon - L Unit Quantity (Rate(Rs) Amo-urﬂRs)“ Quantity | Amount(Rs) |
0287 | Brick Aggregate (single size):40 mm nominal size | cum 1.0000 | 1500.00 | 1500.00 | ~ 23.6900 |  35535.00
0367 | Portland Cement B ~|tonne | 0.1130 | 5900.00 ~ 666.70 | 2.6770 |  15794.12 )
0983 |Finesand (zone IvV) _|eum | 0.5000 | 1900.00 950.00 118450 ! 22505.50 |
0155 | Mason (average) | Dbay 0.1000 | 50000 |  50.00 ) 2,-35904 1184.50
0114 | Beldar _ 7 . |Day | 1.6300] 237.00 ] 386.31 38.6147 | 9151.68
0101 Bhisti S 7 Day 0.7000 | 400.00 | 2780t00>i 16.5830 | 6633.20
| Hire charges of Concrete Mixer 0.25 to 0.40 cum | .. 7 N Py i ! !
0002 ' with Hopper o o VDay 0.0700 800.90}7 - ?6-0Q| 1.65-8_3 1 1326.64
9999 [Sundries o LS 131.5&0__'_ 212 7728.667{ 3_20.2830[ 679.00
_ o NetTotalQuantity } - 23.69 cum
o . Say23.6900cum @Rs3956.849/cum | 93737.75
I Unskilled | : 7 r- ———— i
wage [ 915168 ) _ I Unskilled Perspn-days 38.615 o '
4 i 77.46.1 -- Providing and laying 80mm thick facidry made cement concrete interlocking paver block of M -30 grade made by black |
| making machine with strong vibratory compaction, of approved size, design & shape, laid in required colour and pattern over and |
| including 50mm thick compacted bed of local sand, filling the joints with local sand etc. all complete as per the direction of
| Engineer-in-charge (This analysis is based on Item No. 16.68 of DAR replacing 60 mm thick tiles by 80 mm thick tiles) d

about:blank )
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Unskilled
wage

Unskilled
wage
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Code
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Code
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0367
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44&'MATE NO : 2024/515728

NV g Rt IT L o8 T AL - ——T”‘—/—‘——hi i
SR ——— it , , T Total| Total
Descnphon Unit | Quantity : Rate(Rs) | Amount(Rs) , Quanmy ’ Amount(Rs)
) 4 - 0.00
Intedocking C.C. paver block (80 mm thick, M-30) | sqm | 10000, 75500| 76600 184.0000| '3‘1’320 o
Sand zone V (Jamuna) - cum | 00650 100000 6500 ~1.9600 525000
Mason (brick layer) Istclass Day | 00500 57500, 2875 92000 2050.00
Mason (brick layer }2nd class ~ |pay | o00s00| 0000 2500, 92000 — 35080
Beldar ~ |bay | 04000 23700, 2370 184000 2180.30
Coole Day | 00500 237.00 185 92000 21804
- — — - T 184.00 sqm
e - Net Total Quantity . - 168984 a1
i ~ 'say184.0000 sqm @ Rs 918.393/ sqm - - stbbadieoa
6541.20 Unskilled Person-days | 27.6 | g
134. 1-12 mm cement pla;ter of ;;dbﬁ‘l 4(1 cement 4 coarse sand) e -
LIST ‘
T B - - I — i - T T—"otal Total
Description Unit | Quantity | Rate(Rs) | Amount(Rs) _ Quantity | Amounf(aR:;
" Cement mortar 1.4 (1 cement : 4 coarse sand). cum 0.0144 | 5422.46 78.08 ' 9274 55?; 40
Mason (average) - o [Day | 0.0670| 500. .00 | 33.50 0 43148 | e
Coole "Day | 00750 23700, 1777 48300 ""23’69'92
Bhist Day | 00920| 40000 3680, 59248,
S —t i 67 81.1981 | 172 14
Sundnes LS | 1.2610 212 267  ©1.1°90 ) <70 son
- Net Total Quantity e 1 0872(!/8
- i - Say 64.4000 sqm @ Rs 168.832/sqm = o e -
1309.57 Unskilled Person-days | 5.526 ).
77.446 -V'rl'aikirrmg supply of Local sand. e _ |
' LIST i =
e — Total . Tolal
Description Unit Quantity | Rate(Rs) | Amount(Rs) Quantity f Amount(Rs) {
Sand zone V (Jamuna) cum 10000 | 100000 | 100000, 552000  55200.00
‘ T NetTotalQuantity | 55.20 cum
Say 55.2000 cum @ Rs 1000.0/ cum - 55200.00
77.55. 7 é;ﬂpk)ylr‘lg Mate for supervision of labour engaged on work. e
LIsT . _ :
S ( Total | Total |
Description Unit | Quantity | Rate(Rs) | Amount(Rs) | Quantity | Amount(Rs)
Mate Day 1,0000 |  400.00 5000‘9_0 15.0000 | 6000.00
S Net Total Quantity | - ~ 15.00 Day
) - Say 15. oooonay@Rs4000/Day! 6000.00
Lu;):!p s;n'i Type ?ﬁgteria_l_ - | Display Board / ce W_ A ) ; f. 5000.00
Lump sum Type : Material B l Miscellaneous /Contlngencles charges | 500.00
Lump sum Type : Material J GsT 38880.40 ‘
' - R Total Rs : _463632.50 !
o B ~l}ounded TotalRs : § 4,63,633.00 '
B Kt Rupees Four Lakh Sixty Three Thousand Six Hundred and Thlrty Thrae e Only) '
e o Unskulled Manpower w_ages 28311.01 !
R o o Matenals (Inclqdes Extra Charges) | 355268.84
S e = . Canmge 0.00
I - o Skilled | 8575.09
) SennSkMed 27097.19
— . ~ Lumpsum Admin | 0.00
== o _Lumpsum Material | . 44380.40
S —— __ NoofPersondays 119.46
Consolldaled Material Llst !
Description _ ) U““ T ﬁate(Ra) _ Total Quantity - ‘
- (R Y | Total Amount(Rs
Bricks class-150 S ' 1000 nos L 620 73002000 o 4526(1 ?‘3 '
Portland Cement o 1 Ionne 5900.00 4.1006 | 45 93'52
Coarse sand (zone ) | cum ,’ "2700. ‘03"} ¢ 52
- 5.3565 14462.48
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44 3 ESTIMATE NO : 2024/515728

= >/‘/‘-—.

dundries TGS W_EMH" 2‘1‘-[{/ 4823045 ,1_9_22,'43
Brick Aggregate (single size):40 mm nominal size cum 1500.00 | @QOO _______ 3553500,
Finesand (zone IV) pron 190,00 L Uqie4s0 .ngtz)g :3
Hire charges of ¢oncrete Mixer 0.25 to 0.40 cum with Hopper Day I ”—36666 - 16583 ~ -
Interlocking C.C. paver block (80 mm thick, M-30) sqm 1840000 13892000
sand zone V (Jamuna) T i —67.1600 1600 ~'__'§'(160 .00 |
Cement tonne 0.00 | 03524 e 004?
Coarse sand = o um 000 09923 0.00
o - ) Extra Chargeﬁ,r_P’,,_g4881 85 |
" Grand’ Total 355268. izh
. - Seml Skilled List - e
Description T ot Total Quantity|  Rate(Rs)| __ Wage(Rs) Person Days |
- Mason (brick layer )2nd class Day 149132 500.00 7456.60 .
Bhst Day_ 257467 400.00 10298.69 2
Mason (average) Day 6.6838 3341.90 | d !
0128  Mate o Day 15.0000 »WO% .
- ~ Grand Total 27097.19 |
- - Skilled List e
Code Descnptlon - Unit | Total Quantity "L“’(is_):p—%ge(Rs) Person \ Days |
0123 Mason (brick layer) Ist class _ [Day | ~ 149132] 575.00| = 8575 @9’;_'_ _ 15
- Grand Total | 8575.09

———————
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~ Work Name: Mahatma Gandhi NREGA Construction of 3118003068/WC/958486255824179010 : GATANO 38 M

444

about:blank

ADMIMSIRAIIME[EINAHQIALSAN_CB.QN_EQRMRKS ' Dz:lfd-' 26-09-2024
1E BANE TALAV KI

PATRIYO PAR INTER LOCKING
Grama Panchayat : ARRANA
Block Panchayat : KHAIR

oned vide TSR
63633/~
26-09-

Technically Approved / S:_mcti
rded Administrative Sanction for Rs 4
8003068/2024—2025/5l5728/AS Dt:

Considering importance and necessity of the work and resolute by the Block, KHAIR and
No 3118003068/2024-2025/515728/TS, Dt: 26-09-2024, the estimate of the proposed work has been acco
(Four Lakh Sixty Three Thousand Six Hundred and Thirty Three only ) vide Proceedings No. 311

-

2024 o=
Labour Charges (Unskilled): 28311.01 '

Materials : 390941.11

Lumpsum : 44380.40

Admin Lumpsum : 0.00

Number of man days : 119.46

Administrative sanction given by Vijay Kumar Tiwari(BDO), KHAIR.
Sd/-

Vijay Kumar Tiwari

SECURE
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it ESTIMATE NO - 20221652965
v '

— T

A M08
<« M.na‘.“’f\m’""
o Fhma AS No:311800306812022. 20205796 5/AS
o8 By AVATHTE

. ne ,P (2]
Detalled Estimate T8 No'1118007068/2022.2023/652965/T5

MQ?E!wﬂgﬁsumsgzwg_oMM PANCHAYAT KI BHUMI ME GATA 38 ME : TALAV WORK

QQMUAL&&RMMAMA!AI : ARRANA

Hoddiﬁg’fbgscription :1-Elw

o 77.2.2 - SIS WHT - W uelt )

SINo Description @9 j _ L j B o l "7 b .hr _ EEF [ r— —
1 Jhadisafai T Js0000] 1200 T 1o | 6000000 | -
, , LIST

| ipti Turs Tous N ot | ! Total
| Code Description LUnit Quantity Jl Rate(Rs) | Amount(Rs) | Quafxittay Amount(Rs)
oma i _ [pay | 00200 21300 426 120000  2556.00
| N . o - — —_ — e — el s —— R - L i
| - . ToalQuantty 600.0000 sqm
| ~__ Total Deducted Quantity ' . 0.0000 sqm

. NetTotalQuantty _ 600.00sgm
. Say6000000sqm@Rs4.303/sam| 258180
Unskilled : 12,0 !
| wege ZSWO I' | UnskledPersondays 120 | -
‘ 2 77.TM.A.1.1.AM -- Earth work in excavation by manual means exceeding 1.5 m in width.. taking out the excavated soil
i and disposal as directed by Engineer in charge, Ordinary Soil, Lead up to 10 m and Lift 1.50 m. (Work Executed by
f Abled Male) B o = -
| sive Description - N[ L [ 8 | b ¢ [ quantty [ Remark
ot ooEew [ 1 [42000] 7000 | 3000 | 10 [ 8820000 [ .
[1 ‘ T ’ LIST o B
P Se———— - R . ! [ Total | Total
‘ Code Description J Unit ’Quantlty Rate(Rs) l Amount(Rs) ' Quantity | Amount(Rs)
ot1e  peidar _ [Day [ 0726| 21800 15435| 639.4312| 13613494
o Total Quantity | o 882.0000 cum
. Total Deducted Quantity | " 0000 cum
- _hﬁtToteingﬁity; - - 882.00 cum
_ S%y8520000cum @Rs 154348 /cum 13613494
Unskilled 50124 g4 [ Unskilled Person-days ' 639.131 L
wage - S S u .
3 77.47.5A — Taking supply of RCC Hume pipe NP-3 (plain ended): 350 mm da. = o
SiNo Description — 1 W]t | 8 | o ] ;‘E._hn[‘\,!"?“i‘“_'! L Remark
1 hume pipe B N ) S B R T R 7800 |
LIST
Code Description ( u';"' Quantﬁ | Rate(Rs) Amount(Rs) | Total Total
{7 N y‘ | | Quantity Amount(Rs)
RCCH i i - , ‘ I
MR2261  RCC Hume Pipe NP3 (Plain Ended)- 350 |mete | 10000 107500 107500 75000  8os2.s0
‘ Total Quantity | 7.5000 metre
Total Deducted Quantity 0.0000 metre
Net Total Quantity 7.50 metre
Say 7.5000 metre @ Rs 1075.0/ metre 8062.50 |
2 Lump sum Type : Material Display Board / CIB l ! 4500.00 |
3 Lump sum Type : Material Miscellaneous /Contingencies charges ‘! 1 500.00
Total Rs : | 151779.24
Roundod Total Rs : | 1,51,779.00 |
(Rupees One Lakh Fifty One Thousand Seven Hundred and Seventy Nine Only) |

— Unskilled Manpower wages | 138690.94 |
112



o, 13:11

ESTIMATE NO : 2022/652965
Materials (Includes Extra Charges) 8088.30

Skilled 0.00

SemiSkilled | 0.00

Lumpsum Admin 0.00

~ Lumpsum Material | 5000.00
~ NoofPersondays ~ 651.13

Carriage | 0.00

“CURE - Tue Sep 13 2022 13:11:40 GMT+0530 (India Standard Time)
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A 4 22010 - 11/09/2019
P prriod 1000820

4 kumar
csted By AN

General Abstract

ESTIMATE NO : 2022/652965

AS No:3118003068/2022-2023/652995/AS
TS No:3118003068/2022-2023/552965/T5

3118003068/WC/958486255823326436 : GRAM PANCHAYAT KI BHUM| ME GATA 38 ME TALAV WORK

BLOCK :

AIR , GRAMA PANCH ;s ARRAN.

SINo | Heading Description Amount (Rs)
o 1_ o E/w - . - - o 146778.64
2 1 Display Board/CIB — o 4500,0})
3| Miscellaneous /Confingendies charges ] 500.00

7 - Total  151779.24 |
: . 1,51,779.00
( Rupees One Lakh Fifty One Thousand Seven Hundred and Seventy Nine Only)

SECURE - Tue Sep 13 2022 13:12:33 GMT+0530 (India Standard Time)
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- ESTIMATE NO : 2022/652965

."‘ b: |
/

2010+ 110972019
\ . A"‘ a0 AS Na:31180030A8/2022-2023/652965/A5

9 e -31120030682022-2023/652965/TS
“,,mv Detalled Abstract Estimate g

3118003068/ WC/958486255023326436 : GRAM PANCHAYAT KI BHUMI ME GATA 38 ME TALAY WORK

BLOCK { KHAIR , GRAMA PANCHAYAT : ARRANA

»Hcadmg/Descnptlon 1-Elw

. 77.2.2 - FOI WO - e Wl gl - - ]
LIST
1. Total | Total
| Code Description Unit Quantity ‘ Rate(Rs) ‘ Amount(Rs) l Quantity FA"W!{'!?(RS!
L0114 Beldar ' ~ Day | 00200 V213_oo} ~ 426| 120000  2556.00
i . » Net 7Total Quantity | ) - 600.00 sqgm
7 Say 600 0000 sqm @ Rs 4.303 /sam _ B 2581.80
Unskilled 2556.00 Unskilled Person-days ‘ 12.0 I
wage [ —
- idth, taking out the excavated soil
2 77. TM A1.1 AM Earth work in excavation by manual means exceedlng 1.5 minwi
and disposal as directed by Engineer in charge, Ordinary Soil, Lead up to 10 m and Lift 1.50 m. (Work Executed by
Abled Male) B - [
o LIST - [
- e — 11 ] S Total Total
Code Description Unit Quantity Rate(Rs) Amount(Rs) Quantlty Amoun_t(Rs)
o114  Beldar Day | 0.7246| 213.00 J 15435  639.1312 | 136134.94 |
. R ' Net Total Quantity | _ 882. 09 cum
T - ' Say 882.0000 cum @ Rs 154.348 /cum = - ~ 136134.94
I I |
Unskilled | 136134 04 Unskilled Person-days | 639131
© wage | - 1 -
3 77 A47.5A - Taking supply of RCC Hume pipe NP-3 (plain ended): 350 mm dia. - -
LIST B
InearaE Total Total
Code Description WUnIt Quintlty Rate(Rs) ) Amount(Rs) a _t{a!\_t,,i!v_i Amount(Rs) |
rooen | RCC Hume Pipe NP3 (Plain Ended)-350 | meyre | 10000 | 107500 107500 7.5000 | 06250
‘M mm dia. o ] I I S | I S
B Net Total Quantlty ) 7.50 metre
o v Say 7. 5000 metre @ Rs 1075 0/ / metre | r . 806250
2 Lump sum Type : Material __l Display Board / CIB | 4500.00
3 Lump sum Type : Material | Miscellaneous /Contingencies charges T 500.00 |

| Rupces Ono Lakh Fifty One Thousand Seven Hundred and Seventy Nine Only)
Unskilled Manpower wages 138690.94

~ TotalRs: f 151779.24
Rounded Total Rs : | 1,51,779.00 |

. Materials (Includes Extra Charges) 8088.30
Carriagef - 0.00
Skilled | 0.00

SemiSkilled | 0.00 |

Lumpsum Admin ‘ 0.00 |

Lumpsum Material 5000.00 !

No of Person days | 651.13

B Consolidated Material List
Code Descrlptlon Unit

M Rate(Rs) " Total Quantit T nt(R
MR2261 RCC Hume Plpe NP3 (Plain Ended)- 350 mm dia. | 3 o Amoum(RS)

1075.00 75000 8062.50
Extra Charge | 25.80

metre

Grand Total | 8088.30

1/2
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" ADMINISTRATIVE/R |ul_\i(ﬂ'g_s(.\m,umlxmnms
t

. Dated: 18-08-2022

Nork Name: Mahatma Gandhi NREGA Construction of 3118003068/WC/958486255823326436 : GRAM PANCHAYAT K1 BHUMI ME,
GATA 38 ME TALAV WORK

Grama Panchayat : ARRANA
Block Panchayat : KHAIR

Considering importance and necessity of the work and resolute by the Block, KHAIR and Technically Approved / Sanctioned vide TSR
No 3ll8003068&022-2023/652965”‘8, Dt: 18-08

-2022, the estimate of the proposed work has been accorded Administrative Sanction for Rs
151779/~ (One Lakh Fifty One Thousand Seven Hundred and Seventy Nine only ) vide Proceedings No. 3118003068/2022-2023/652965/AS Dt:
18-08-2022.

Labour Charges (Unskilled): 138690.94
Materials : 8088.30

Lumpsum : 5000.00
Admin Lumpsum : 0.00

Number of man days : 651.13

Administrative sanction given by Rupesh Kumar Mandal(BDO), KHAIR.

Sd/-
SECURE Rupesh Kumar Mandal

"
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	a) Total Number of Persons Residing in the Village:
	c) Quantum of Solid Waste and Sewage Generated per Day:
	d) Existing Factual Position Regarding Arrangements Made for Collection, Processing, and Disposal of Solid Waste & Management, Treatment, and Disposal of Sewage:
	(e) Remedial Measures Already Taken and Proposed to be Taken:
	o Proposed Measures:

